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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL :HYDERABAD BE

AT HYDERABAD

HoA.Na.78 @f 1997. DATE OF DRDER:8-1 2-1988,

\\

NCH:

Betuean:

THE HON'BLE SRI B8.SJAI PARAME SHWAR,MEMBER (JUDL)

-~

C.N.Parthasarathy. ...Applicant

and

1. Unien of India, repraessnted by
its Secretary, Ministry ef Home
Affairs, Govt. of Indie,New Delhi.

2., The Sacretary,Ministry of Personnal,
Public Griavances & Pension,Govi. of
Indig,New Delhi.

3., The Directsr,Intelligence Bursau,
Ministry of Hems Affairs,Gavt. of
India, New Dmlhi.

4, The Chairman,Vth Pay Cemmissioen,
Govt of Indiag, New Delhi.

ess R@spendsnts

COUNSEL FOR THE APPLICANT :: Mr.PL.Nsrasimhs Rae
COUNSEL FOR THE RESPONDENTS:: Mr.N.R.Owvaraj
CoRan:
THE HON'BLE SRI R.RANGARAJAN,MENMEER(ADMN}

AND

: DROER:

ORAL ORDER(AS PER HON'BLE SRI R.RANGARAJAN,MEMBER(A) )

Heard Mr.P.L.Narssimha Ree,learnsd Ceunssl fea
Applicant and Mr.N.,R.Dsvaraj,learnsd Standing Ceun

the Respendents.

A

0 ....0.-..2

r the

ol for




.

. 3

.

|
2. The preysr in this OA is sams ss tha preyer

0.A aNﬂo?& of 1997&

3. The Order pessaed in OA.no.78 8f 1997 will

hold geead in this OA alse. Ne cests,

(8.5 34 RAME SHWAR) (R.RANGARAJAN)
'E (Juot MEMBER (ADMN)
QAR v

:
OATED:this the 8th day sf December,1998
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Oictated te aﬁen@ in the Open Baurt %{ﬁ:\Y\\/,////
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Copy taoi=
The Secrotary, Minis ry of Homa APfairs, New Dglhi,

f

Te
‘ : ]
2. Tha Secrstary, Ministiry of Zsrsonnsl, Public Griawan#a & Pansion,
New Delhi.
3. Ths Dirsctor, Intelligence Bureau, Ministry of Homs Lffairs,
New Delhi, ;
4, Tha thairman, Yth Pay Commission, New Dalhi, f
' !
~-~ =nanv ta Mr, P,L.Narasimha Rao, Advocate, [AT., Hyd.
6. Ona copy to Mr. N.R.Devdregy w-.. . !
—— Al
7. 0One couy to D.R,{A), CAT., Hyd. [
8, 0One duplicate copy.
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- COMPARED BY

\/ AP
it COURT .

CHECKED BY

TYPED BY |
RPPROVED BY

1N THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERABAD BENCH HYDERABAD ~

THE HON'BLE SHRI o, RANGARAJAN : m(A)

AND

THE HON'BLE gHRI B.5.JRI PRRANES%A§
‘ M(3

DATED: %ﬁ(iz{%aﬁk
Dﬁé&ﬁfagpgﬂﬁﬁj_ ot~
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n1sMISSED ¢ 1 TTHORAUN

JRDERED/REJECTED
N0 ORDER AS TO CCSTS
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